\ 2321 TEM NO. 1A COURT NO. 1 SECTI ON XVI

(For Judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 2579 OF 1998.

STATE OF WEST BENGAL Appel | ant (s)

VERSUS

HARESH C. BANERJEE & ORS Respondent ( s)

Date: 30/08/2006 This Appeal was called on for Judgnent today.

For Appell ant(s) M. T.C Sharma, Adv.

For Respondent (s) M. Am an Kumar Ghosh, Adv.

Hon’ bl e the Chief Justice of India pronounced the judgnment of the Bench co
npri si ng

Hon' bl e t he Chi ef Justi ce; Hon' bl e M. Justice C. K. Thakker and Hon
"bl e M. Justice P. K

Bal asubr amanyan.

The Civil Appeal is allowed in ternms of the Signed Judgnent.

(Subhash Chander) (V.P. Ty
agi)

Court Master Assi st ant Re
gistrar

[ Si gned Reportabl e Judgnent is placed on the file]






